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MINISTRY OF HOUSING AND URBAN AFFAIRS
(MRTS-II)
NOTIFICATION
New Delhi, the 22°¢ August 2024

S.0. 3587. —Whereas, the Central Government, vide its notification number S.O. 4683
(E), dated the 12" December, 2020 published in the Gazette of India, Extraordinary, Part II,
Section 3, sub-section (ii), dated the 24™ December, 2020, has extended the provisions of the
Metro Railways (Construction of Works) Act, 1978 (33 of 1978) (hereinafter referred to as the

said Act) to the Metropolitan Area of Bhopal in the State of Madhya Pradesh.

Now, therefore, in exercise of the powers conferred by clause (a) of sub-section (1) of
section 32 of the said Act, the Central Government hereby adds to the Schedule of the said Act,
the following metro alignment in respect of metropolitan area of Bhopal, namely:-

Bhopal Metro Rail Project
Karond Chauraha - Krishi Upaj Mandi - DIG Bungalow - Sindhi

Orange line: Colony - Nadra Bus Stand - Railway Station - Aishbagh - Pul Bogda -

Karond Chauraha to | Subhash Nagar - Kendriya Vidyalaya - Board Office Chauraha - MP

ATIMS. Nagar - Rani Kamalapati Railway Station - DRM Office — Alkapuri —
AIIMS.

Blue line: Bhadbhada Chauraha- Depot Chauraha - Jawahar Chowk -

Roshanpura Chauraha - Kushabhau Thakre Hall - Parade Ground - Pul
Bogda - Prabhat Chauraha - Govindpura - Govindpura Industrial Area -
JK Road - Indrapuri - Piplani - Ratnagiri Tiraha.

Bhadbhada Chauraha
to Ratnagiri Tiraha.

Depot. Subhash Nagar Depot.
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